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appearance  on behalf of the Oivisional
OFFilcer, Northern Rallway, Moradabad is al Lowedd
visw of  the fTact that a oopy  of Frash

report has  besn Tiled  for ard o behalf

CENTRAL ADHINISTRATIVE TRIBUNAL
PRINCIPAL BENCH

M.A. NO.2242/1998
C.P. HD. 171/1998 ‘)

0O.A. NO. 2101/1994
Mo Delhil Bhds the 3rd day of November, 1993,

HON'BLE SHRI JUSTICE K. M. AGARWAL, CHAIRMAN

HON BLE SHRI R. K. AHOOJA, MEMBER (A)

Chet Bam 3550 Shiv Charan,
Shuanting Jamacks,

plarthern Railway, Moradabad,
RAD %ill. Jdhandhanpoue,

301, Harthala (Sorskpur ),
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that now  bhers ramains nothing to eyt inue with these
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wncerts, shall stand discharged.
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